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10. Adopting restrictive trade prac­
tices by appointing middlemen for 
distribution of company’s products.

11. Sub-standard drugs marketed 
and subsequently withdrawn by the 
party.

12. Proposal to seqarate their Food 
Division and constitute separate unit.

13. Denial of Rights of the Emp­
loyees’ Union to represent Medical 
and Sales Representatives.
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Price of Drugs after Implementation 
of Hathi Committee Decision

*1046. SHRi CHANDAN SINGH: 
Will the Minister of PETROLEUM, 
CHEMICALS AND FERTILIZERS be 
pleased to state:

(a) what benefits in the form of 
price reduction of drugs and formula­
tions have been' passed on to the con­
sumers with the Government taking 
decisions on recommendations of 
Hathi Committee;

(b) whether it is a fact that prices 
of drugs would go up after one year,

if the decisions of Government are 
implemented; and

(c) if not, what are the basis to say 
that prices would not go up?

THE MINISTER OF STATE IN 
THE MINISTRY OF PETROLEUM 
AND CHEMICALS AND FERTI­
LIZERS (SHRI JANESHWAR 
MISHRA): (a) to (c). For the
purpose of price control, Government 
have divided drug formulations into 
four categories. The new drug policy 
of the Government provides for freez­
ing for one year the prices of formula­
tions in Category I, II and III which 
mostly include essential drugs of 
mass consumption. The prices of ior- 
mulations in Categories I and II would 
be frozen at the leader price level. 
Wherever the prices are higher than 
the leader prices, they will be brought 
down to the leader level. Where, how­
ever, they are lower, they will stay 
frozen at such lower level.

The prices of about 100 bulk drugs 
costed so far by the Bureau of Indus­
trial Costs & Prices will also be fro­
zen.

These freezes as a result of which 
the benefit will accrue to the con­
sumers will be operative for an 
initial period of one year, during 
which the pricing of all drugs 
and formulations would be stu­
died afresh keeping in view the 
parameters of mark-ups/profitability 
outlined in the new policy. It would 
be too early to reach the conclusion 
that the prices of drugs would go up 
after the expiry of one year, and this 
should await a review based on the 
results of the cost study to be under­
taken by the BICP.

Regularisation of Permission Letter 
and COB Licences

*1047. SHRI BHARAT SINGH 
CHOWHAN; Will the Minister of 
PETROLEUM, CHEMICALS AND 
FERTILIZERS be pleased to state:

(a) whether acocrding to the state­
ment laid on the Table of the House 
on 29th March, 1978, para 27.3, per­
mission letters and COB licences 
granted for formulations are to be




